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Fire 1n Wlnftrtu Aerenaatkv Ltd* 
Kupar

ttM. Shri S. M. Banerjee: 
Shri Midhn Limeye:

Will the Minister of Defence be 
pleased to state:

(a) whether a fire broke out in the 
Hindustan Aeronautics Ltd., Kanpur 
in the month of April, 1967;

(b) if so, the causes thereof;

(c) whether any enquiry has been 
conducted; and

(d) if so, the result of the enquiry?

The Minister of State in the Minis
try of Defence (Shri B. R, Bhagat):
(a) Yes, Sir.

(b)  to (d). The fire broke out in 
the salvage yard. An enquiry was 
conducted  The findings  of  the 
enquiry were:

(i) in all probability, a cigarette 
butt thrown carelessly caused 
the fire due to the presence
dry grass and scrap wood; 

and

(ii) the loss was negligible.

New Radio stations la Orissa 

2881. Shri Sradhakar Supakar:
Shri N. ft. Laskar:

Will the Minister of Ittforaatlea and
Broadcasting bo pleased to state:

(a) whether the relaying stations 
of Sambalpur and Jeypore in Orissa 
are proposed to be converted into 
independent broadcasting stations of 
the Akashvani; and

(b) if so, from what date?

Ito Matter ef Isfereaatlee and 
Br—rtrssttng (Shri X. K. Shall); (a)
Yes, Sir.

(b) They are proposed to be partial 
programme originating centres in the 
4th Plan and fully Independent sta
tion* in the 5th Plan.

Complaints against OAbUIb ef Indian 
MJastaes Abroad 

Z8SX. Shri Sttheahwar Prasad: %ul
the Minister of External Affairs be
pleased to state:

(a) the  number  of  complaints 
received from the Indian citizens 
abroad against the misbehaviour of 
officials, of our Embassies during 
2966;

(b) the comparative position of 
these complaints in 1965; and

(c) the steps being taken to ensure 
that the officials of our Embassies not 
only behave nicely with the Indians 
abroad but also help them in provid
ing better facilities?

The Minister of External Affairs 
(Shri M. C. Charts): (a) One.

(b) Two.

(c) There /are detailed instructions 
about facilities to be made available 
to Indians abroad.  Every effort Is 
made to ensure courteous assistance 
by Missions, without involving public 
expenditure, except to the minimum 
extent envisaged in the instructions.
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Uf. Plane Accident near Afrp

2885. Shri Hnkam Chand Kachwai: 
Shri Jftfannath Rao Joritl:

Will the Minister of Defence be 
pleased to refer to the reply given to 
Unstarred Question No. 47 on the 27th 
March. 1967 and state:

(a) whether an inquiry into the Air 
Force trainer aircraft accident new 
Agra has since been completed;

(b) if so, the details thereof; and

(c) if not, when it is likely to be 
completed?

The Minister of Defence (Shri 
Swaran Singh): (a) Yes, Sir.

(b)  According to the flnflingt of 

the Court ot Inquiry the accident 
occurred due to the mal-functiott of 
the normal undercarriage system. 
Tbe exact cause of the mal-function 
could not be determined as the air
craft was completely destroyed. Tbe 
loss on account of damage to the Ser
vice property amounted to Rs. 13.50 
lakhs which will be written off. Tbe 
extent of damage to tbe standing 
crops assessed by the Court of Inqvtity 
amounted to Rs. 330 which will tot 
paid to the peraons concerned after




